
THE GAUHATI HIGH COURT AT GUWAHATI
(HrGH COURT OF ASSAM, NAGAI.AND, MIZORAM AND ARUNACHAL PRADESH)

No.HC.VII-64/ 2000(ft.) /633/A
From Shri Saptarshi Garg,

Joint Registrar (Vigilance),

Gauhati High Court,
Guwahati.

To,

Smti. Bijay Lashmi Boruah,
Presiding Officer,
Labour Court, Guwahati.

*A
Dated Guwahati the 23 )anuary,2024,

Sub: Withdrawal of Casua! leave.

Ref:- Memo No. 1CG.1112002-03132 dtd. LB.OL.2OZ4.

Madam,

With reference to the above, I am directed to inform you that your prayer for
withdrawal of three days of casual leave on 18.01.2024, 19.01.2024 and
2O.O1.2O24, has been granted.

Yours faithfully,

gL[-
!T. REGISTRAR ruIGILANCE)

t L3- o\ - Z-oZ
Copy to:

J The project Manager, Gauhati High Court.
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